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Naval Fishore Bairwa

Unicn of India and othevs

CORAM:
HOIT'BLE MF.

ADMMITISTEATIVE TEIRUIAL, JAIFUF BEICH, JAIFRDR.

* * %

oo Applicant
Versus

cea Pv—o]_n-‘l wlents

SOFAL FRISHIA, VICE CHATIFRMAILL

HT'ELE MF, O.F. SHAFMA, MEMEEF (A)

ese Mr. S.Fumsr ’
ees M. U.D.Sharmz, brizf holder
for Mr. M.Rafig.

PEF HOIU'BLE MF. GOFAL TRISHIA, VICE CHATPMAN

Applicant, Uava

.

of the Aduinistra

apprehension of the
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1 Tizha 3 thiz application u/z 1c
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tive Trikvnals Ack, 1925, (fov shori the Act), against

t2rminacion of his 2ervices as an Briva Departmental

Branch Post Master (BDBEM) at Arjun Pura, Uota Jn.

T e Fares b

Z. Wz have heard
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Sharma, brief

the learnad conzsel for the applicant and Shri U.D.

tor Mr. MUFafig, counsel for the esp»ud~nL 1l have

gone through the records of the case

he had b2en working

1

service.
4, The present

terminacion of his

S. The zpplicani'
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caze iz that he was duly appoint:=d =

A
33 such from 19.10.92 £ill he was disz=ngaged

application iz mads 3gainst mere  appeehension of

gervices.  The agpplicant was appointsd mersly for the

pEricd from 19.10.935 to 17.1.93, vide AnnlA-2.  Hiz sarvicsa ware liable

a

to b tarminatsd withoutb assigning any veason and without any prior

notice. It has been statsd by the ccunsel for the applicant that the

applicant's asrvices

thz respondents in para-5(2), at paje-6, o

have sincz kesn terminaied. This fact iz atatzd iy

=h

has to male a represzntation ko the concernsd authority in regard to his

grisvancs, a3 envisaldzd by Section 20 of the Ack. We £ind that this
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representation within

cplication 18 prematunz. Howevzr, if the applicant malees &
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a pericd of 15 days from the date of veceiphk of this

order, the zame shall ke dispozsd of throogh a dztailed gpeaking order
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(O.F. SHARMR)
MEMEER (A)

VK

2ricd of one month of the receipt bherecf by the vespondants.

dizsposed of accordingly with no ordsr se £o costa.
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(GOPAE“?Q?EHNA)

VICE CHATIRMAN



